
4. 

:2: 

They both 8tated that it would be in the interest 

of both the parties if this is done. 

2. 	hccordinglyg  a report be sent to the Chairman 

with a request that this matter may be transferred 

to the Madras B8flChe klong with the report, a copy 

of this order should also be sent. 

(B.C.GPDGIL) 
Vice Chairman 

(P.s.cHPuDHuRI) 
Member (P) 
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